GOVERNMENT OF ASSAM
ASSAM STATE DISASTER MANAGEMENT AUTHORITY
ANCILLARY BLOCK. JANATA BHAWAN. DISPUR GUWAHATI-781006
Phone: 0381-2237221 (), E-mail. asdmaghy@gmal com

ORDER
No. ASDMA 2472020/Part-1/73 Dated 23™ June. 2020

It has been reported to me by District Magsstrate Kamrup Metropolitan that there
s large scale spread of COVID 18 affected cases among the general publc of certain
areis of Guwahati City which has posed as a major theeat to public health, hygiene and
safety of the genora! populabon;

|, therefore, in my capacity as the Chasrman of the State Exacutive Commities of
Assam State Dsaster Managemant Authonty, in exercise of the powers, conferted unde:
Secton 22(2)(h) of the Disaster Management Act. 2005, do heraby issue directives to
Commissioner of Police, City and District Magistrate, Kameup Metropolitan Dvatrict 1o
enforce total lockdown in the areas given below, This order shalt come into force with
effect from 8 PM (2100 hrs) of 23" June 2020 and shall ramain in force untl further
orders.

S1. No Ward No Areas covered

1 Ward No 2 of Femy Ghat Colony No 3. 4, 5. & 6. New Rallway Colony.
Guwahati Municipal Insttute Colony, Triangular Colony; LOCO Colony: BB C.
Corporaven Colony. Part of Saddapur, Garpandy, Jaymat Nagar.

2 Ward No._ 3 Rest Camp Colory, Water Works Raitway Colony: Tempiy

' Ghat Celony, Maligacn Baripara area. Garpandu area.
- Adabarn; Adaban Rly Colony, Green Park Calony,

_Anandanagar Maligaon aroa
3 Ward no. 4 Kamakhya Temple. Kamakhya Colony Area. Pandu Nath
| o __Bast and Kalipur Ares and rest of Maligaon Area.
“4 Wardno & "“Maligaon Rty Colony (East and West). Gotanagar Rly

- Colony (West, Central and East). Gossla Rly Colony,
r and Santipur, Bhutnath

¥ Wardno & Dhirenpara. Ganeshpara, Manpara: Datalpara; Kotahbari)
Gorchuk and Jyotkuchl (Part) Al

[} Wardno 7 Gotanagar (Part), Gotanagar NC. Maligacn NC, FMNQ
= _ Durgasarcbar, Fatasd, Dhirenpara Hill Side. i
7. Wardno. 8 mmmmmmmghn;,mm

8 Ward No 8 |Mm bar, Knshna Nagar, Tm:tl-‘amyunrm:ov
L (Pan)
8 | Ward No ’00’% [Panbazar, Fancybazar (Part), Solapara

10. Ward No.15 Bishnupur, Natunbast, Bm\w Mahanars Nagar.

I | Sankarpur, Fatasd (Part)
1" Ward No. 18 ' Bhassar Nagar. Barsapara. Dhirenpara(Pan). Mandam
; Ronqmnav
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Prohibited Activities

Movement of individuals shall remain strictly prohibited in the specified areas

All Government Offices, Offices of Autonomous/Subardinate Offices and Private

Offices shall rermain closed;

All business/commercal establishments. shops and trade activities shall reman

closed,

All Industnal establishments shall remain dosed,

Al pubiic transport servicas shall ramain suspended.

Movement of all Private vehicles is banned.

All hospitality sanvices shall remain suspended,

AZ aducational, research. traming. coaching institubons shall remain closed;

All places of worship shall remain closed for public No relgious congregation wil

be permitind without any exception;

10 Al sociaipolitical/sportsientartanment’academiciculturalreligious functions,
gathering shall be barred.

11. Not more than 20 petsons will be permitted i case of funerals,

12, Spatting In pubhic places is banned and will be punishable with fine, as may be
prescribed by the local authority in accordance with its laws, rules of regufations.

13 Consumption and sale of Niquor. paan, gutka. tobicco elcin public places are

prohibited

Exceptions

a) Defence. Central and State Police forces. Establistynant of the District Magistrate.
Home Guards Civil Defence. Fire & Emergency Services, Disaster Management,
Treasury, Public Utlities (including petroleum. LPG), Post Offices. NIC, Electricity, Water,
Sanitation, Municipal bodies (ondy stalf required for essential services Eke sanitation
water supply etc ) will be allowed to function;

b) Hospitals and other related medical establshments including thes manufacturing and
distribubon unts both in pubiic and private secior such as dispensanes, chemis! and
medical equipment shops laboraloties, clinics, nursing homes, ambufances etc will
cantinue to reman funchonal The transportaton of all medical personnel nurses,
paramedical staff, other hospital support services be pemitted,

¢) Shops dealing with grocenes, fruts and vegetables dawry and milk booths, animal
fodder will remann open from 10 AM to 5 PM,

d) Bank, Insurance and ATM shall operate:

e} Print and electronic media including newspaper diatnbution are allowed,

f) Telacommuncations. internet services, broad<asting and cable services, IT and IT
anabled services to conbnue

g) Deiivery of essential goods including food, pharmaceuticals. medical equipment
through e-Commerce s allowed.

h) Petrol pumps, LPG, petroloum and gas retad and storage outiets are allowad o
operate;

i) Power generation, transmission and distribubion units and services shall continue.

|) Cold storage and warehousing sarvices shall continue.
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k) Private securnity services are allowed,
1) Manufactunng units of essantial commodities is allowed,
m) Produchon umits wihich (equire contnuous process are alowed afer cblainng
required permission from DC,
n) Transportabon of essential goods. vehicles of Health Fire. Law & Order and
Emergency Services ate allowed,
0) Hotels which are accommedating guarantined persons. medical and emergency staff,
pir crew shall operate with skaleton sarvice.
p) Establishments used /fearmarked for quarantine facilibes shall operate,
q) Governmant officers and employees on duty are allowed,
r) Persons associated with supply of milk, baby food, medicines and waler supply ame
allowed,
s) Railway offices and persans directly linked with cpaeration of passenger and goods
trains shall be ailowed to operate,
l)wmwmnmmuullomm
Jalukbari to Noonmati via Panbazar (MG Road),

i Jalukban to Khanapara (NHAI Four Lane),

i  GS Road from Paltanbazar to Khanapara,

tv. Lokhra Chanall to Paltanbazar and

v. Panbazar to Ganeshguri via RG Baruah Road

All other activities other than specified as exemptled above shall remain
prohibited in the entire area untll further orders;

Prwbmhrmmm.hmdmmdumwbomdomalm
and exit peints and common areas

w.anngdhmmrumwmmm mwom:bmmddum
transport etc

Persons above 65 years of age. persons with co-marbid®ies. pregnant women
and children below the age of 10 yoors are advised to stay at home, except for essential
and health purposes.

The Commussioner of Police / Distnct Magisirate cf Kamrup Metropolitan shall
stnctly enforce the above moasures

Any person violating these measures will be liable to be proceaded againat
as por the provisions of Section 51 to 60 of the Disaster Management Act, 2005,
besides legal action under Section 188 of the IPC, and othor legal provisions as

applicable.
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